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Telecom Disputes Settlement And Appellate Tribunal

Case No: Broadcasting Petition Nos. 634, 636, 638, 639, 641, 642, 643, 673, 676 Of 2020

Siti Network Ltd APPELLANT
Vs

Sri Laxmi Venkateshwara Cable
Network And Anr

RESPONDENT

Date of Decision: Jan. 4, 2024

Hon'ble Judges: Sanjeev Pandey, Director

Bench: Single Bench

Advocate: Swasti Misra, Aditya Krishna, Rohan Dua, Vidya Prabhakaran Khurana

Judgement

1. Ms. Swasti Misra, Advocate for Resolution Professional states that evidence affidavit
of the Petitioner is on record. She further states that she would be needing two weeks
time to file her Vakalatnama. She may do so.

2. Mr. Rohan Dua, Advocate for Respondent No.2 seeks permission to file his evidence
affidavit in B.P.No.676 of 2020 by tomorrow (05.01.2024). He is permitted. He states
that his evidence affidavits in other matters are on record.

3. As prayed for by Ms. Vidya Prabhakaran Khurana and Mr. Aditya Krishna, Advocates
for Respondent No.1 in their respective matters, further time of three weeks is given
for filing evidence affidavits. List the matter for Directions on 29th January, 2024.
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